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IRDP In Kalahandi District Of Orissa

8457. SHRI RASA BEHARI BEHERA :
Will the Minister of RURAL DEVELOP-
MENT be pleased to state

(a) whether it is a fact that Integra-
ted Rural Development Programme has
not adequately succeeded in Kalahandi
district of Orissa due to lack of proper
coordination between the naiionalised banks
and various departments of State Govern-
ment, non-releag of sufficient amount
of loans by the banks to the beneficiaries,
utilisation of subsidy amounts as deposiits
for along time instcad of transfersing them
direct to the credit of beneficiaries and non
provision of sanctioned units to the benefici-
adeain time;
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(b) if so, whether Governmcnt have
taken any remedial mecasures; and

(c) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHR1I HARINATHA MISRA) : (a) to (¢)
According to the report received from
the State Government, during the initial
years, the implementation of the Integreted
Rural Development Programme was, to some
extent, adversely affected in Kalahandi dis-
trict due to certain operational constraints,
including some related to the functioning of
the commercial banks. The Statc Govern-
ment had taken steps to improve coordina-
tion at the district and the block levels and
had also appointed a Committee consisting
of field officers to verify the actual state of
affairs. Specific cases of default by the bank
functionaries are being taken up with the
concerned authorities.

The performance in the IRDP in the
district has ginoe materially improved from
509, in 1980-81 to 1019/ in 1983-84.
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